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RE: REPORTED CEASE-FIRE 
TALKS ON KUTCH-SIND 

BORDER--contd. 

Shri Nath Pal: Mr. Deputy-Speak-
er, you were saying that the Prime 
Minister would be coming. 

Mr. Deputy-Speaker: I have scnt 
word. 

Sbrl Natb Pal: Why has he not 
come so far? 

~ SfI4im~ ~m(t (~) : 
smTif#ttm~~m-~? .. 
Mr. Deputy-Speaker: I have not 

yet received any message from him. 
Sbrl C. Subramaniam: I may say 

that there is no statement to be 
made today. 

Sbrl Nath Pal: This is complete 
disregard and contempt of the House. 
The request came from all sides of 
the House, not from one section only. 

Mr. Deputy-Speaker: There is 'no 
statement to be made today. 

Shrl Nath Pal: We are not in a 
mood to be treated like this. We are 
utterly anxious to know what is 
happening. We made a request to you 
that the Prime Minister should be 
called. 

,,) ~ ~'" .~'" : Sf:wl' tiefr 
m~~m-~? ~~ ~ !ti~? 

Shri Natb Pal: Is this the way of 
treating the House? It did not come 
from the Opposition alone but Con-
gressmen joined in making the re-
quest. 

Mr. Deputy-Speaker: I have sent 
word to him. 

Sbri Surendranatb Dwlvedy: You 
say there will be no statement. He 
must come and say something. 

Mr. Deputy-Speaker: He has noth-
ing to inform the House jUst now 
As soon as there is anything, he will 
inform. 

Sind border 

Shri Ranga (Chittoor): Is it the 
policy of the Government not to con-
sult the leaders of the Opposition? - -

Shrl Kandappan ~iruchengode)': 
By not repudiating they are only 
confirming Our suspicions. 

Mr. Deputy-Speaker: As 600n as 
there is any information, it will be 
given to the House. 

Shrl Kanp: We want to know be-
fore anything happens. 

Shrl Surendranath Dwivedy: Whe-
ther it is there or not they have to 
say. So, what is the meaning of say-
ing that there is no statement. 

. ,,) ~ '"" .~ : m ftIl 
~ ~ ~ ~r ~~ ~ I ~ ifilT <:Ai 
~~?~~9ff~~1 

Shrl Brlj Raj Singb-Kotah: We 
would like to know what exactly the 
situation is. 

Mr. Deputy-Speaker: Has he con-
sulted the Prime Minister? 

Shrl C. SubramanJam.: I have said 
that there is no statement to be made 
today. 

Shrl surendranath Dwivedy: SOme-
thing would happen. They will fina-
lise it and make a statement to-
morrow. We do not know what is 
going on. We want to know whether 
there has been any talk between the 
representative of the Government of 
Pakistan or any mediator and the 
Prime Minister or his representa-
tive, whether any talk is going on 
behind the back of Parliament, and 
whether they are agreeing to a cease-
flre without the withdrawal of Pak-
istani troops from our territory. 

Shri C. SubramanJam: This is verT 
strange. We deal with the situation as 
it arises, and when it becomes neces-
sary, a statement will be made. 
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Shri Natb Pal: May we know if he 
can assure us that no cease-fire agree-

. ment will be made with the aggres-
!lor which will involve giving away 
even an inch of our territory, which 
will depart from the solemn resolve 
Of the House? What is preventing him 
from giving that assurance? It means 
that something wrong is happening. 
Why is he hesitating to give that 
assurance? It is not only the Oppo-
sition which is wanting, Congressmen 
are as much interested in it. 

Shrl C. SUbrama.n1am: We will take 
care of the Congressmen . 

. SlIri . Kamalnayan Bajaj (Wardha) : 
This matter is very serious and 
urgent, and I also share the anxiety 
and the distress of the other Memb-
ers here, but I feel that it is not for 
the House to demand to know what-
ever the Government is doing. If the 
leaders of the Opposition are taken 
into confidence that should suffice. 
Otherwise in such a serious matter, if 
the Lok Sabha is to be taken into 
confidende, if the public is to taken 
into confidence, to carry on the de-
fence of the country, it cannot be 
done, it shoUld not be done, accord-
ing to me. Of course, I share the 
anxiety and distress, but we should 
not be excited about it. I agree that 
the Opposition has a right, and that 
some of their leaders should be taken 
into confidence, and they should be 
informed of what is going on. 

Mr. Deputy-Speaker: Shri Suibra-
maniam will convey the feelings of 
the hon. Members to the Prime 
Minister. 

Shrl Ralll'a: What is it you are 
conveying? Here is a member of the 
cabInet who has received a message 
fl'om.the prime Minister saying that 
no statement is going to be made. 
You have heard what some of our 
Member·s have already stated. We 
want the Prime Minister as well as 
this Government to clearly under-
stand one thing, that the leaders of 
their party appart, the leaders of the 
O-pposition have a right to be consult-

ed berare any final decision is taken 
by this Government, whatever may 
be that decision. They should be 
consulted, and their advice should be 
given proper weight in their Cabinet 
coun·sels and thereafter alone they 
should reach decisions and then im-
plement them. I do not know what 
they are .going to do between now and 
tomorrow morning,-

eft ~ W1'r .~~ : lffl: ~ 
hr ifiT wmr t I ~ ~ lIm1" ~ ;r 
~f.im~~brJt~mm-t 

~"'~I 
Shri Ranga: -but, if anything is 

:!ought to be done between now and 
tomorrow morning when the House 
me~ts, then, I would like the hon. 
Minister who is present here to con-
vey to the Prime Minister our wish 
that he should take expeditious steps 
to send for us and then consult us 
and afterwards take their own deci-
sion. 

Mr. Deputy-Speaker: Shri K. N. 
Tiwary. Does the House like to sit 
beyond 7 O'clock, or till 7.S0? 

Shri Yashpa) Singh: 7.S0. 

Mr. Deputy-Speaker: All right. 

Sbrl Brlj Raj Sinrh-Kotah (Jhala-
war): We have been sitting here from 
this .morning. 

18.51 hn. 
DEMANDS FOR GRANTS-contd. 

MINISTRY OF FOOD AND AGRICULTURE--
contd. 
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